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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NQ(s). 3788 OF 2003

M S. MJSTAN TAHERBHAI Appel I ant (s)
VERSUS
COVMNR. OF CENTRAL EXCI SE & CUSTOVB Respondent ( s)

(Wth office report )

Date: 11/11/2010 This Appeal was called on for hearing today.

CORAM :
HON BLE MR. JUSTICE D. K. JAIN
HON BLE MR JUSTI CE ASOK KUVAR GANGULY
HON BLE MR JUSTICE H.L. DATTU
For Appellant(s) M. Joseph Vellapally, Sr. Adv.
M. Raghvesh Singh, Adv.
M. A ay Sharnm, Adv.
For Respondent (s) M . Hari sh Chander, Sr. Adv.
Vs B. Sunita Rao, Adv.
Ms. Priya Bhat nagar, Adv.
M. B. K. Prasad, Adv.
UPON hearing counsel the Court nmade the foll ow ng
ORDER
M. Joseph Vel | apal |y, | ear ned Seni or
Counsel appearing for the appellant, started his
submissions at 3.00 p.m and was on his | egs when
the court rose for the day.
The matter remai ned part-heard.
Li st on 18th Novenber, 2010 at 2.00 p.m
( CHARANJEET KAUR) (VI NOD LAKHI NA) ( KUSUM GULATI )
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